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Medicines supplied to CGHS and other 
Hospitals by Drug Companies 

•93. SHRI RAM BHAGAT PAS- 
WAN: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

UJ, the names of drug Companies 
and firms which are supplying medi- 
cines to the C.G.H.S, hospitals all 
over India and to other Government 
hospitals in Delhi; 

(b) whether Government keep a 
watoh on the quality of medicines 
supplied to these hospitals; and 

(c) if so, what are the details in 
this  regard? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANAND): (a) Hundred of 
firms are involved in the supply of 
medicines to the Central Government 
Health Scheme and Government 
hospitals in Delhi through the Direc- 
torate General of Supplies & Disposals 
and the Medical Stores Organisations 
of the Ministry of Health and some- 
times directly. 

(b) and (c) Under the provisions 
of Drugs and Cosmetics Act, State 
Drug Controllers are primarily res- 
ponsible for enforcement of needed 
quality control arrangements in re- 
gard to drugs at the point of manu- 
facture. Besides., supplies of single 
ingredient non-proprietory drugs re- 
ceived through the Medicai Stores 
Organisations are got tested through 
the approved Test Houses. In so far 
as C.G.H.S, is concerned, most of 
the supplies' are received in its Cen- 
tral Stores and these are subject to 
selectdvie analysis thnough Approved 
laboratories. 
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Shopping Centrds in Janakpuri Area, 

Delhi 

*96. SHRI DHARAMCHAND JAIN: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) the number of convenient 
shopping centres, constructed by the 
DDA, in Janakpuri area of Delhi; 

(b) whether it is a fact that in 
some of these centres, shops have been 
allotted to weaker sections of the 
community on licence fee basis or on 
hire-purchase basis; if so, what are 
the details in this regard; 

(c) whether Government are aware 
that due to the lack of commercial 
activity in some of these centres, 
some of the allottees who hailed 
from weaker sections of the com- 
munity, have lost their capital; and 

(d) if so, what steps Government 
propose to take to increase commer- 
cial activity in these convenient 
shopping centres to help the affected 
allottees? 

THE MINISTER OF PARLIAMEN- 
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA 
NARAIN SINGH):   (a)  25. 

(b) 6 shops and 9 stalls have been 
allotted    on   licence fee basis to per. 


